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25 per cent from the project cost and maximum of Rs. 50 lakhs in general area. And in
the hard area, we are giving33.33 per cent and maximum of Rs.75 lakhs, that is, in hilly
areas, like, Himachal Pradesh, Andaman and Nicobar, North East, for this we are giving
75 per cent assistance. We are welcoming the women group.

They can also set up food processing industries. We are ready to help them
if they come forward... (Interruptions)....

MR. CHAIRMAN: You have got the assurance.

SHRIMATI S.G. INDIRA: Sir, will the Government come forward to give further
allocations as mentioned by the Minister? I am expecting furthermore.
....(Interruptions)....

SHRINT. SHANMUGAM : For this we have to go to the Finance Ministry and we
have to have the enhanced allocation.

SHRIJANARDHANA POOJARY: Sir, the hon. Minister may kindly note that there
is red tapism in his department. Proposals are being sent from Kamataka, but, unfortunately,
they are not disposed. How many proposals have been sent by Kamataka, and how
many proposals have been sanctioned? And what are the reasons behind rejection that
you have given to those people who have sent proposals?

SHRI N.T. SHANMUGAM: Sir, we have been receiving applications for
assistance. After feeding applications into computers, we give registration Nos. and then
send these proposals to the concermed officer for perusal. After perusal, if the project is
financially viable, we sanction it. I have also given a time-limit of 45 days. If an
application is fine, in all respects, it will be sanctioned within 45 days. Otherwise, if there
is any clarification required, they will send a letter to the entrepreneur and get the
clarifications. This is a continuous process. So far as Kamataka is concerned, we have
received 38 applications. These applications are at various stages of processing. If any
clarifications are required, we will ask the entrepreneurs to clarify, and after that, we will
certainly sanction them.

MR. CHAIRMAN: Q. No. 691.
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1 2 3 4
1 1953 2.290 0.930
2 1954 7.490 2.610
3 1955 9.440 5310
4 1956 9.240 1.110
5 1957 4.860 0.450
6 1958 6.260 1.400
7 1959 5.770 1.540
8 1960 7.530 2.270

28



[9 May, 2003] RAJYA SABHA

1 2 3 4

9 1961 6.560 1.970
10 1962 6.120 3.390
11 1963 3.490 2.050
12 1964 4.900 2.490
13 1965 1.460 0.270
14 1966 4.740 2.160
15 1967 7.120 3.270
16 1968 7.150 2.620
17 1969 6.200 2.910
18 1970 8.460 4.910
19 1971 13.250 6.240
20 1972 4.100 2.450
21 1973 11.790 3.730
22 1974 6.700 3.330
23 1975 6.170 3.850
24 1976 11.910 6.040
25 1977 11.460 6.840
26 1978 17.500 9.960
27 1979 3.990 2.170
28 1980 11.460 5.550
29 1981 6.120 3.270
30 1982 8.870 5.000
31 1983 9.020 3.290

29



RAJYA SABHA [9 May, 2003]

1 2 3 4
32 1984 10.710 5.190
33 1985 8.380 4.650
34 1986 8.810 4.580
35 1987 8.890 4.940
36 1988 16.290 10.150
37 1989 8.060 3.010
38 1990 9.303 3.179
39 1991 6.357 2.698
40 1992 2.645 1.748
41 1993 11.439 3.206
42 1994 4.805 3.963
43 1995 5.245 3.245
44 1996 8.049 3.827
45 1997 4.569 2.258
46 1998* 9.133 5.872
47 1999+ 3.978 1.762
48 2000* 5.166 2.927
49 2001 3.008 1911
50 2002% 2.866 1.266

T 369.123 173.762

BINE 7.382 3.475

3rferpaH 17.500 10.150

qy 1978 1988
*3ffdrs =TT &
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12 3 4 5 6
BEIEESH 2100 13569 68 21
2. ITRUMIA U9 2 — — —
3. 3 4454 851 660 —
4. feER 3454 365 47 —
5. BRI q.9.% enfire
6. faoelt 83 453 — —
7. Tar 10 12 4 6
8. ORI 104.12 271 805 30
9. gRarom 1144 4385 448 98
10. fETaa wewr 58 11 — —
11. 59 9 HHR 230 14 12 5
12. SIR@vE R # wnfier

13. ®ACH — — — —
14. B 116.7 29 4 6
15. 7T 9G 2% — 37 —
16. HENTSY 26 26 —
17. AR 360 126 1 1
18. HETeT 112 — 8 2
19. foiRe 1 1 — —
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1 2 3 4 5 6
20. AMMATS — — — —
21. s 6515 131 14 29
22. 4S9 1370 6622 3 —
23. TSI 145 197 25 -
24. fafeea 7 12 6 —
25. AHeTg 87 19 46 4
26. BAqRT 133.3 94 11 —
27. SR U 2681 3593 64 4511
28. ITRIAA 3.9, I
29. ufgeH §ret 10350 7129 48 —
30. 311 . g — — —
31. AUSHIG _
32. €1.9.41. gdell — — — —
33. TAT T g — — — —
34. UL — — — —
3b. uIfoeat 61 20 — —
e : 33630.12 37904 2337 4705

feuroft: 3 siipe IoT ARBRI ERT A1 1T B
Erosion of agricultural land due to flood

T%691. SHRI ISAM SINGH: Will the Minister of AGRICULTURE be pleased
to state :

(a) whether there is any increase in area of erosion of agricultural land due
to flood vis-a-vis 1947,

(b) if so. what efforts Government have made to control the same; and
(c) the details thereof?

THE MINISTER OF AGRICULTURE (SHRI AJTT SINGH): (a) to (c) A State-
ment is laid on the Table of the House.

TOriginal notice of Ihe question was received in Hindi.
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Statement

(a) The area affected/crop area affected by floods, including that due to erosion
of agriculture land, every year depends upon the peak discharges in the rivers and degree
of protection provided by the flood protection works. Information are available since 1953
only and no definite conclusion can be drawn about increase/decrease in area affected by
flood with the available information. The area affected and crop area affected by flood
since 1953 are given at Statement-\{ See below).

(b) and (c) Anti-river erosion works are integral part of flood management works
which are planned and executed by the State Governments. The assistance rendered
by the Central Government is technical, catalytic and promo-tiorfel in nature. An area
of 15.81 m. ha. out of 40 m. ha. of flood prone area has been provided with a reasonable
degree of protection with the help of various flood mangement works upto March, 2000.
The Statewise achievements of flood management works are at Statement-n.

Statement-1

Damage due to floods/heavy rains during 1953 to 2002

Area in Million Hect.
S. Year Area affected ~ Damage to crops
No.

1 2 3 4

1. 1953 2.290 0.930

2 1954 7.490 2.610

3 1955 9.440 5.310

4 1956 9.240 1.110

5 1957 4.860 0.450

6. 1958 6.260 1.400

7 1959 5.770 1.540

8 1960 7.530 2.270

9 1961 6.560 1.970
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1 2 3 4
10. 1962 6.120 3.390
11. 1963 3.490 2.050
12. 1964 4.900 2.490
13. 1965 1.460 0.270
14. 1966 4.740 2.160
15. 1967 7.120 3.270
16. 1968 7.150 2.620
17. 1969 6.200 2910
18. 1970 8.460 4.910
19. 1971 13.250 6.240
20. 1972 4.100 2.450
21. 1973 11.790 3.730
22. 1974 6.700 3.330
23. 1975 6.170 3.850
24. 1976 11.910 6.040
25. 1977 11.460 6.840
26. 1978 17.500 9.960
217. 1979 3.990 2.170
28. 1980 11.460 5.550
29. 1981 6.120 3.270
30. 1982 8.870 5.000
31. 1983 9.020 3.290
32. 1984 10.710 5.190
33. 1985 8.380 4.650
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1 2 3 4
34, 1986 8.810 4.580
35, 1987 8.890 4.940
36. 1988 16.290 10.150
37. 1989 8.060 3.010
38. 1990 9.303 3.179
39. 1991 6.357 2.698
40. 1992 2.645 1.748
41, 1993 11.439 3206
42, 1994 4.805 3.963
43, 1995 5245 3245
44. 1996 8.049 3.827
45. 1997 4.569 2.258
46.  1998% 9.133 5.872
47.  1999* 3.978 1.762
48.  2000% 5.166 2.927
49.  2001* 3.008 1.911
50.  2002% 2.866 1266

TOTAL 369.123 173.762
AVG 7382 3.475
MAX 17.500 10.150
YEAR 1978 1988

*Figures are tentative.
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Statement-I11

[9 May, 2003]

Progress of Physical works under Flood Management Programme com-

pleted till March, 2000

SI. Name of the State Length of Lengthof  Town/ Villages
No. embank- drainage Village raised/
ment (Km) channel preferred protected
(Km) (Nos.) (Nos.)
1 2 3 4 5 6
1. Andhra Pradesh 2100 13569 68 21
2 Arunachal Pradesh 2 — — —
3. Assam 4454 851 660 —
4. Bihar 3454 365 47 —
5. Chattisgarh Included in
M.P.
6. Delhi 83 453 — —
7. Goa 10 12 4 6
8. Gujarat 104.12 271 805 30
9. Haryana 1144 4385 448 98
10. Himachal Pradesh 58 11 — —
11. Jarnmuarri Kashmir 230 14 12 5
12. Jharkhand Included in
Bihar
13. Kamataka — — — —
14. Kerala 116.7 29 4 6
15. Madhya Pradesh 26 — 37 —
16. Maharashtra 26 — 26 —
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1 2 3 4 5 6
17. Manipur 360 126 1 1
18. Meghalaya 112 — 8 2
19. Mizoram 1 1 — —
20. Nagaland — — — —
21. Orissa 6515 131 14 29
21 Punjab 1370 6622 3 —
23. Rajasthan 145 197 25 —
24. Sikkim 7 12 6 —
25. Tamil Nadu 87 19 46 4
26. Tripura 133.3 94 11 —
27. Uttar Pradesh 2681 3593 64 4511

28. Uttaranchal Included in

UP.

29. West Bengal 10350 7129 48 —
30. A and N Islands — — — —
31. Chandigarh — — — —
32. DadraandNagarHaveli  — — — —
33. Daman and Diu — — — —
34. Lakshadweep — — — —
35. Pondicherry 61 20 — —
TOTAL 33630.12 37904 2337 4705

Note: These are the figures as furnished by the State Governments.
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it $am Rrg: 9uaf geicy, SR SmaT & f a9 1953 & 916 & 2.290
farferem gaear g g off 3R &rfy. 930 fAfera gacav gs |

Y wHTafdY : I 1 I & STard A foran gan € o it 7 < forn 2

it 59 8+ WEIe Y, 92002 H I8 GRAT 91 §s 2.866 AT gacaR
31X 1.266 AT acaR il 81 1S, H 31U ATEH o A1 H31 off 4
ST ATET § o IS a1 ST A T8l a1fiep & 1347 BRI wud a4 €,
9 &1 7IeTd I8 gl e 67 BOIR 350 RIS WUY B BI [HATI Bl g9 1953
3T TP s ©, clih SHH W G I I Aidl Gaquig I db
7485.91 BRIS DT YL T 747 81 § H30) HEley ;A ST =T g &b a2l
q1e R R0 & oI TR g9 &1 BIs A9y vy w2

st aifvra R : 9ol #1=IGY, Ters A9oTie e deorde 81 d Ui &
T W IR 99110 B1 AR 339 § Wi+ $HIeH & gRT 81 A Bl § 3R
CHIdhe TSATsH <dT 7, ot SRIRATE! Sl B &1 &, oI & 497 eretie
PRATS,T8 W TaHE b gRT & 8lar &l

it Sam Rig: weiey, gl O Hafaa avT quRT ue & fb SR e e A ..
St Ui @ IR SR U<¥ BT T8, el $R$aT BT 2
A S Rie : weIgy, S 9 W9l ® 5 fewex w 9d o

FERAYR fofel 3 g8l 8, A eRAYR H JG1 el &I 916 Bl FRIET $ &
foTU I TRBR U B2

it aifora R : w1 Iey, ST fo #9 B81 e Ta-He € s9d foT W
TR & 3R G981 S Ygoiiage BRell 81 s TR felT-Hel I s  fcper
Tt & foTT HHISRT 9910 € &R w1 HHIere & gRT #eg ARl & Ry
I & ERTEA SR |

MR. CHAIRMAN: Question No. 692.

Revival of Nowgong-Moirabari-Silghat Section

*692. SHRIDRUPAD BORGOHAIN: WiU the Minister of RAILWAYS be
pleased to state:

(a) whether Railways are aware of public demand for revival of Nowgong-
Moirabari and Nowgong-Silghat Section metre gauge rail track by converting
them into broad gauge line; and

(b) if so, what decision has been taken to revive these lines?
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